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qEF TREgH i ST A

T2 feeet, 9 W, 2026

RT3, 1218(3T).— Fea I TLHTT, TP TR ATATTH 1956 (1956 1 48) (Frer T T T2
I<h ATETHIT FgT TAT &) T 91T 3F ol IT-eITT (1) FIET V& RRAT T TN Fd g0, Tg THTHTT g1 ST
F TETq T ST S FweiT g ot geer & rear et § NH-NE5 & .41, 475.7 & f&.#1. 500.6
(FTET) T & J-FUE  [FHI (ATE H0T/U5E 9Mee Algd 2-eTH/4-TTF T ST 1), LA, TaveT 3T
T & A% A & (70 ag i srtera g Srer dfera aoie 4= srg=t § foan w4 €, vEt 9 =
ST T o SO ST %0l AT ATl g |

Fre AT =Af<h, ST 3<% G # Baeas g, 3 Afaf=aw &t gy 37 6t IT-am7 (1) F eI qarh
TATSI o 1T UHT IF o ITANT 92 TSI H TH ATSEAAT & TR Sl A & ShHE & 6 FiaL v
AT T T AT |

UHT T AT 9878 ITTERTL, ST SUTAh 16T I [oed &9 § & sl STl 37T 396 3896
ATITY AT AT FoFT STUST i |qeam WTiereT<y, sratehdl &l A RTd =9 7 37 TRt e aoe g =4
ST T AT <9 3 UHT AMqdi il gaTs & TETq a°7 UHT ST S F & T47q, IQ Fls af, o
TqETH TTTHTLT AT qHHA, AT G AT AT SAAIAT T SATHATT T AT IT SATATT HL T |

I SAferfea it & 3 it IT-LTRT (2) F TfT werw wrfersTe grer oAt i e oft sraer sifay
g |

1677 GI/2026 (1)
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TH ATAAT o AT ST ATAT I F LT ST A AL TAH TTIEHRTEN & IF FATAT | ITAH
8 ST 3T Raeg ARl gIT MLeqor 6T ST aehat & |
AT

TR A FT hx QTR T<er F g1t ol § NH-NE5 & .47, 475.7 & f&.#. 500.6 % forg it it
ST ATeAY AT TR STaaT §aAT dfgd A 1 @iem fHawor

TS FT ATH: TR T FHR Srer &1 AT qrET

wHH I H&AT T TH Hr T SARA T SARA
from T rteenn | G

L 1] 2 L 3 I 4 | 5 I 6 |
[T =T AT T |
[TTer 67 AT T |
1 [288 [t e || 0.063 G=a7))| 0.063]
2 308 [Fsft = || 0.063 @) 0.063]
[T T AT ST |
RTTer 67 AT StaaTer |
3 712 ||t |mfiF= || 0.0156 (F%=2)| 0.0156|
[ 1 A e |
[aTter =7 AT T |
l4 1239 i |mfsreme || 0.0202 (&) 0.0202|
5 239 |[Fesft |mfi=e || 0.0101 @%@ 0.0101|
6 1239 |[Fesft |mfiF= || 0.0025 (2% )| 0.0025|
7 239 |[Fesft |mfi=e || 0.0253 (3% )| 0.0253|
8 [239 [t [ || 0.0094 G#a7 )| 0.0094]
[9 [239 [t [ || 0.0051 G )| 0.0051]
[0 |P239 [Fsft == || 0.0083 G#w))| 0.0083]
11 |39 [t [ || 0.0061 G#a7 )| 0.0061]
12 P39 st = || 0.0025 G 0.0025]
(13 |R39 st == || 0.0015 G+ 0.0015]
14 |239 [Fsf [ || 0.0051 G )| 0.0051]
[15 P39 [Fsf [fm=r || 0.0228 G| 0.0228|
16 P39 [Rsf [fe=r || 0.0177 G==))| 0.0177]
17 |239 [Fsf [ || 0.021 G )| 0.021]
[18 P42 [Fsf [fw=r || 0.0083 G+ 0.0083]
119 242 |[Fesft |mfsre=e || 0.0025 (FFe )| 0.0025|
20 242 |[Fesft |mf= || 0.0025 @#a7)| 0.0025|
21 |[242 |[Fesft |mfiF=z || 0.0025 (FF2 )| 0.0025|
22 |[242 |[Fesft |mfiF=z || 0.0025 (FF2 )| 0.0025|
23 242 |[Fesft |mfiF=z || 0.0025 (FF7 )| 0.0025|
R4 a2 [t == || 0.003 GFaw )| 0.003]
5 |22 [t e || 0.0126 GF=a7 )| 0.0126|
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26 243 [ == || 0.0835 G#a7 )] 0.0835|
27 |eas [t [ || 0.0152 G=aw))| 0.0152]
28 o4 [t == || 0.0038 G=a7 )| 0.0038]
9 |44 [t [ || 0.0068 G=7))| 0.0068|
30 247 [Fsf [ || 0.0152 G= )| 0.0152)
131 247 ||t o= || 0.0018 &%) 0.0018|
B2 a7 [t [ || 0.0051 G=a7))| 0.0051]
33 P47 [Fsft [fw=7 || 0.0056 G+ ) 0.0056]
134 247 & [mfFe=e || 0.0157 (=7 )| 0.0157|
35 P47 [Fsft == || 0.0339 GF==7)| 0.0339)
136 247 |[Fesft |mfi=e || 0.0091 (2% )| 0.0091|
37 247 |[Fesft |mfiF=e || 0.0068 (2% )| 0.0068|
38 247 |[Fesft |mfiF=e || 0.0139 (3% 0.0139)|
139 1270 |[Fesft |mfie=e || 0.0228 (3% )| 0.0228|
40 |2vo [t [ || 0.0139 G )| 0.0139)
41 270 st == || 0.0035 w7 0.0035]
a2 P70 st == || 0.0144 G 0.0144]
43 270 ||t |mfiF= || 0.0076 (FF=2)| 0.0076|
s 270 [t == || 0.0068 G+ )| 0.0068|
45 376 [Fsft == || 0.0068 G= )| 0.0068|
46 1376 ||t |mfiF=z || 0.0809 (FF=7 )| 0.0809)
47 1381 i |mfr=z || 0.0405 @EF7)|| 0.0405|
48 1381 |[Fesft |mfi= || 0.0051 (3% )| 0.0051|
l49 1381 |[Fesft |mfi= || 0.0051 (3% )| 0.0051|
50 576 |[Fesft |mfi=e || 0.0784 (2% )| 0.0784|
151 576 |[Fesft |mfi=e || 0.0139 (@%@ 0.0139)|
52 |576 [Fsf [ || 0.0076 G )| 0.0076]
| Totall| 0.8593|

[®T. 5. NHAI/PIU/Jammu/DAKP/001/3A]
g IfiET, Agerw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 9th March, 2026

S.0. 1218(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for the
public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.), maintenance, management and operation of NH-NES5 in the
stretch of land from Km. 475.7 to Km. 500.6 (Samba) in the district of SAMBA in the UT of JAMMU & KASHMIR,
hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.
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Every such objection shall be made to the Competent Authority, namely, Deputy Commissioner Samba in
writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being
heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH-NES in the stretch of land
from Km. 475.7 to Km. 500.6 (Samba) in the district of SAMBA in the UT of JAMMU & KASHMIR

|State: JAMMU & KASHMIR ||District: SAMBA |
SL No. |(|Survey/Plot Number|| Type of Land Nature of Area Area
Land (in Local Unit) (in Hectares)

Lt | 2 L3 0 4 | 5 | 6

|
|Taluk: Samba |
|Village: Ramnagar |
|1 ||288 ||Private ||Agriculture || 0.063 (Hectare )” 0.063|
|2 ||308 ||Private ||Agriculture || 0.063 (Hectare )” 0.063|
[Taluk: Ghagwal |
|Village: Jatwal |
|3 ||712 ||Private ||Agriculture || 0.0156 (Hectare )” 0.0156|
[Taluk: Vijaypur |

|Village: Supwal |

l4 239 ||Private lAgriculture || 0.0202 (Hectare )| 0.0202]
B 1239 ||Private |Agriculture || 0.0101 (Hectare )| 0.0101]
l6 1239 ||Private |Agriculture || 0.0025 (Hectare )| 0.0025]
7 239 ||Private lAgriculture || 0.0253 (Hectare )| 0.0253]
B 1239 ||Private |Agriculture || 0.0094 (Hectare )| 0.0094]
lo 1239 ||Private |Agriculture || 0.0051 (Hectare )| 0.0051]
10 239 ||Private lAgriculture || 0.0083 (Hectare )| 0.0083]
11 1239 ||Private |Agriculture || 0.0061 (Hectare )| 0.0061]
12 1239 ||Private |Agriculture || 0.0025 (Hectare )| 0.0025]
|13 ”239 ||Private ||Agriculture || 0.0015 (Hectare )“ 0.0015|
14 239 ||Private |lAgriculture || 0.0051 (Hectare )| 0.0051]|
15 1239 ||Private lAgriculture || 0.0228 (Hectare )| 0.0228]
|16 ”239 ||Private ||Agriculture || 0.0177 (Hectare )“ 0.01 77|
117 239 ||Private |Agriculture || 0.021 (Hectare )| 0.021]
18 242 ||Private |Agriculture || 0.0083 (Hectare )| 0.0083]
19 242 ||Private |[Agriculture || 0.0025 (Hectare )| 0.0025]
20 242 ||Private |lAgriculture || 0.0025 (Hectare )| 0.0025|
21 242 ||Private |Agriculture || 0.0025 (Hectare )| 0.0025]
22 242 ||Private |Agriculture || 0.0025 (Hectare )| 0.0025|
23 242 ||Private |Agriculture || 0.0025 (Hectare )| 0.0025|
24 242 ||Private llAgriculture || 0.003 (Hectare )| 0.003]

125 242 ||Private llAgriculture || 0.0126 (Hectare )| 0.0126]
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126 243 ||Private |Agriculture || 0.0835 (Hectare )| 0.0835|
[27 |l244 ||Private [Agriculture || 0.0152 (Hectare )| 0.0152]
28 244 ||Private |Agriculture || 0.0038 (Hectare )| 0.0038|
129 |l244 ||Private |Agriculture || 0.0068 (Hectare )| 0.0068|
130 247 ||Private [Agriculture || 0.0152 (Hectare )| 0.0152]
31 247 ||Private |Agriculture || 0.0018 (Hectare )| 0.0018|
[32 247 ||Private |Agriculture || 0.0051 (Hectare )| 0.0051]|
133 247 ||Private [Agriculture || 0.0056 (Hectare )| 0.0056|
134 247 ||Private |Agriculture || 0.0157 (Hectare )| 0.0157
ER 247 ||Private |Agriculture || 0.0339 (Hectare )| 0.0339|
136 247 ||Private [Agriculture || 0.0091 (Hectare )| 0.0091|
|37 ||247 ||Private ||Agriculture || 0.0068 (Hectare )” 0.0068|
38 247 ||Private |Agriculture || 0.0139 (Hectare )| 0.0139]
39 270 ||Private lAgriculture || 0.0228 (Hectare )| 0.0228|
|4O ||270 ||Private ||Agriculture || 0.0139 (Hectare )” 0.0139|
l41 270 ||Private |Agriculture || 0.0035 (Hectare )| 0.0035]
l42 270 ||Private |Agriculture || 0.0144 (Hectare )| 0.0144]
|43 ||270 ||Private ||Agriculture || 0.0076 (Hectare )” 0.0076|
l44 270 ||Private |Agriculture || 0.0068 (Hectare )| 0.0068|
l45 1376 ||Private |Agriculture || 0.0068 (Hectare )| 0.0068|
l46 376 ||Private |Agriculture || 0.0809 (Hectare )| 0.0809)
l47 |[381 ||Private |Agriculture || 0.0405 (Hectare )| 0.0405]
l48 381 ||Private |Agriculture || 0.0051 (Hectare )| 0.0051]
l49 381 ||Private lAgriculture || 0.0051 (Hectare )| 0.0051]
|50 |I576 ||Private |Agriculture || 0.0784 (Hectare )| 0.0784]
51 576 ||Private |Agriculture || 0.0139 (Hectare )| 0.0139)
|52 576 ||Private lAgriculture || 0.0076 (Hectare )| 0.0076]
| Total|| 0.8593|

[F. No. NHAI/PIU/Jammu/DAKP/001/3A]
SHAIKH AMINKHAN, Director
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